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Central Administrative Tribunal, Principal
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• 8 9 A / 9 9 ,
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-101 7/99,
-926/99,
-1318/99,

Bench

MA-731/99. with OA 908/99, OA-779/99 MA-7AA/99,t-f
MA-7A5/99, OA-787/99, OA-801/99, OA-811/99 MA-778/99,,
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OA 953/99 MA-893/99, OA-955/99, OA-998/99 MA-90.7/-99j

OA-1020/99 MA-916/99 OA-l Oll /99» . OA-I 933^1
OA-1 246/99 MA-i l Ol/99,- -

OA-1415/99.

New Delhi this the day of Septembeh, 1 999..,
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OA 754/99

2.

3.

4.

5.

6.

7.

Hon ble Shri S. R. Adige, Vice Chaifrnah (A)
Hen ble Shri Kuldip Singh, Member. (J)

Smt, Vijay Kumari w/o Sh. M.J<, sHarffiajT-'
r/o W2-1326,Nangal Raya, Near JanakpUr^,
D Block, New Delhi.

Mr. Mohit Munjal s/o Sh. S. P. Muri jali

' ''

• ■.' r yVr-i •-

r/o 2/144,Geeta Colony,
Del hi. * ■ ..

Mr, Anil Kumar s/d-Pam Pal sifighr^?4;
r/o H-6, Radheypari, Krishrra, NagaiFr' '
Delhi. ■ • - ii- =>.

M

-!?u

Ms Usha d/o late Sh
r/o 1 168, Gulabi Bagh

Ms Sonia D,awar d/o Sh.
r/o No, 4. Malka Ganj,
Delhi,

- - — _ -T- . •«. J

V.K. DaWar,

8.

•V

9.

10.

iiV'.)S/l>..>.r J.
ssBafe'-'-v ^^■-
MM*s% 13. '

?v4,-

.1 ..

Ms Kusum Lata d/o Balbir Singh;
r/o C-41, Karampura, New Delhi.

Ms Neeraj Malik w/o Shri R.P. Malik,
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi.

Ms Mamta Vashishat d/o Shri t.R. -Vashishat,
r/o 24-A, Laxmi Garden,
Na?.afgarh, New Delhi. ;

Shri Raj Singh s/o Shri Gian Chahd, '
r/o 45, Chirag Delhi,
New Delhi - 17.

.  ' " ■v

Shri Rakesh Sharma s/o Shri J.L.Sharfna,
r/o 444 Chirag Delhi,
New Delhi - 17. .

Ms Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, Satyawati Nagar,
Delhi. ... .Applicants
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Ms Neetu Chaudhary d/o Sh. Dharamvir Singh
R/o 4/2724, St. No.5, Bihari Colony,
Shahdara, Delhi-32.

■  . ̂ -'irTr-~ - vJ-5K,V ini w/o Sh. Dinesh Saini,
-. Del h iWCalTtt.

j|--y- ■. '"■^k-
jas(i5.Kumar Sharma s/o Sh, R.K. Sharma.

AwW Ke^hav/nnram

Hassan,

uupta w/o Sh. Olnesh Kumar./o^^56B Phase-II Ashok Vihar,
Delf;il|5r:-

Gupta d/o.Shri D.V.Gupta,
'' -■ •■ . —R/o V1 4-D/ E Cha j j upur Colony.

-Shahdara,- ,.

m

s?wc

.^'£-J

m,p:. r.
n- r •
i-

^Goverhfhent 'of. NCT.rof Delhi
:-^.s5^^i..inrn..nh: 1-h^^Djlrectpr Of Education, _Delhi

Sebretarrat

?!t733 i.*"-

,- --C
iPelhiW .-tK

ii-

mTSSh'lS^T!

m

o/ - ^ B, Bajaj.if ' ,R/Q,D!^^ A/15A Janak Puri
^fJ^ewvpf%|ii-58.

..Sahjay Kumar s/o Gajraj Singh.
vR/o 2.55 Pitampura Village,
Delhi-34.

• Ms. .Sunita Sharma d/o Shri B.K.Sharma.
K/P ;l&1/2 Thomson Road Railway Colony
New Delhi.

p/.^^ ?Sli^ Aggarwal w/o Sh, Rajesh Aggarwal,Maruti Vihar.
Cpakappur, Gurgaon.

.»" ■ ■

-■^s. Marpta Saroha w/o Sh. Rajiv Kumar,
:  -R/o,B-7 Krishi Vihar,

New Delhi-48.

-:Ms. Saj;ya Sharma w/o Shri Deepak Sharma.
R/o F-16, Ward-I, Mehrauli.
New Delhi-30, . , .

. . , ,Applicants

Versus

,Respondents
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OA 1017/99

Mr s. Meetia Arora w/o Shri Ved Parkash»
R/o 1959 Outram Liries,
Kingsway Camp, Delhi.

-X. ̂

1 .

2.

VersU

Government .of NCT Deihi.i T'^^'
through its Chief Secretary,
5, Sham Nath Marg,
Delhi.

Director of Education,
Govt. of NCT Delhi,
5, Sham Nath Marg,
Delhi-54. "

OA 89A of 1999

1 . Ms

2.

3.

4.

6.

7,

8.

9.

10,

1 1

. Shallu Gupta w/o Big::!,.
R/o 460/B Azadpur, Delhi-^3;

Ms. Munni Gupta w/o Sh. Rewati ftaman,
R/o J-80/6 Pandav Nagar,
0pp. Mother Diary, _
Delhi-92. -' ̂ i

Anil Kumar s/o Shri Munshi Ram
R/o 882-A, Lampur Road,
Banker. Delhi.

Ms. Seema Garg d/o Shri V.P.-Garg,o
R/o D-32, R.P. Road,
Adarsh Nagar, Extension, ^
Del hi-3 3. •:

Ms. Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85.

Ms. Amisha Mitra w/o Sh. Vogesh Mitra,
R/o 16^ Tarur Enclave,
Pitampura, Delhi. -

Ms. Gurvinder Jeet Kaur
R/o 67-B, New Township BadarpUr,
New Delhi-44.

Ms. Neeta Pant w/o Sh. Anil Pant
R/o BG-5A/.1 -itD, Paschim Vihar,
New Delhi. rV^

Mahendra Nath Jha s/o Shri B, D, Jha.
R/o B-'iTS Timarpur Delhi Adrflh. Flats,
Delhi-59, j

.  . "
Ms. Dinesh Kumari w/b
R/o D-101 Vadahagar, -Aii
Delhi-A2. .i:i

Ms. Lathesh to/o Sh. San, ,
R/o Village ii P.O. Majha¥
Delhi-81 . V

yz-.

d;'•i'-
i-t*

r.'i.

C.t

•^v,r

#-*£

•}. .• -JL

.  . . Abpllcaiit
-T. L •».

r-i

u

.jr-1

-. -ij r» Rei§...

U-t'

cr-i

S=s

iv-

•  c:

r  ■
• '-.•-rr?.- . •• ..r

.-•r
;  .. r »;

.

.. .'A'i

•p ,»> P;
. T *1 JT

;a:

*iJr

v-.ij-

■'SifiSssasit
fepi

;4i

•n

m
 .x—

'Si
m

M):
fr.-:

Ti>
;...

t  .



u

I

.-1 •••

■

^  . ■
:

<  ■ ,■ V =

- hS;-

i- ^... ^

n:;:^

--f

•!

>1

11
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12

1 3

?4,

15,

16,

17.

18,

19,

20,

22.

23,

2^,

25,

26,

27,

'K

' k'"

Yunus Khan s/o Sh, Nanney Khan,
R/o K-64 Abul Fazal Enclave,
New Delhi-25,

Ms, Jyoti Rawat d/o Sh, B.S.Rawet.
R/o G-7/29^ Sector-16,
Rohini, Delhi-B5.

Manish Kumar Bansal s/olS,hj'f:K-|{;^:r,Bahsal^
R/o C-450 Saraswati V1 ha!!:»>•
Delhi-S-^, ~

Surender Kumar s/o Sh, Raghunath,
R/o 555 Gulabi Bagh,
Delhi-7,

n/

Ms, Monika Mukhy_a d/o Sh,' T.C. '^.Mukhya, "
R/o 1216-A Rani Bagh, i,

;  ̂ TSOelhi-3A.

Ms. Suman Nagpal d/d" sh'
R/o 2^-110 West PateilNa
New Delhi-8

Ms, Vidisha Sharma W/o-ShjftfAkash VashishBl
R/o A-107 Shahkar GArdeh '
New Delhl^iB. i

- '

Ms. Gitika d/o Shri Pri
R/o 1 13-A, B.C. Block, , , , „, .
Shalimar-Bagh, •ir-"- j
New Delhi, . ~

Ms, Saroj Bhatia s/o Shi -Goklli Chand,
R/o 1U-E, St. No. 7 .
East Moti Bagh,
Sarai Rohilla,
New Delhi-7.

"gpal »
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a?"

Ms, Meenakshi w/o Shri Mafidj Wadhwaj
R/o 203/1, Pkt. A, 3, Seetofl^/
Delhi, '" '

v;

m '-t-m

Ms, Rashtni w/o Shri A.KivlhSrlfia
R/o 591/3 Mehrauli
New Delhi-30, ' ■

Ms. Viitilesh W/o Sh. -BicAha^ltif,
R/o 86/3, Sector-I, PLishB VlKari
New Delhi, '

Ms, Sushma Chaushan d/o :.Shri .Lalia pras'^^'^^^^^
R/o 97-D, .Sector-lV, B. KiG,;4Mirgj v.!. •,

/■""''SlilP

''"liatB
ry

,S3';®S-V¥

New Delhi-1. 4--f-B

Sh. Vihod Bharti s/o Sh. Devi., bass,
R/o C-AD8/A St,No. 17j BhajahbUha,
Delhi-B3. -

Ra j e s fjiVas hlshth;- Rii hit
R/o 14", Bhai Parmah'ihi|^i^%ff^
Ms, Madu Bala w/o ShVi ^jehydr. S •.;
R/o Village & P.O. AllCfflfti: B
Delhi-36,
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Government of nct of Delhi

Old^^r '" of Education. DelhiOld Secretariat, Delhi. ' - C ■%
'- '

sf cS:- .if.
--^ • I

<  ■ ftespond$hUv€^^^--^
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Mrs. Adarsh Sharma w/o >3
R/o E-151-F Ashok Vihar;
Delhi-52.

Versus

ths nfr!'"?"'®"'-."' Oelhl throuBhthe Director of Education, Delhi Admn.
Old SEcretariat. Delhi,

•  ̂ V^ecfiitg^SL
.. .

-e. -CrT

A. t V _

OA 95S/qQ
•„rfT3"

Ms. Bhawna Munjal
K-231-32 Jahangir Puri,
New Delhi.e

4ci • ■

A ".Oi,. -tc

/■- , -f
■  ■ - Apdl
ft;- . vCriclfe-V:
^  : •■ 'WrniS^^

-

Versus

Government of NCT of Delhi ̂The Principal Secretary (Edubation)
Old Secretariat,
Delhi.

, ; • .r ,.i-, . i i.fi',.-,» ~£;:v -. V

."ir- ■ •

Director of Education.
Directorate of Educatioin.
Govt. of NOT of Delhi,
Old Secretariat,
Delhi.

-  -1 . ■ X • vi?i- fe- - j:

'  ̂ ' .y • -'y-'-u -

'■■at

3. Dy. Director of Education.
District North West,
Hakikat Nagar,
New Delhi.

OA HlS/qq

. .Respondents

bcnool G,G.S.C. , s.u. Block,
PitampUra, Delhi.

. • .Applleant

Versus

Government of NCT Delhi thThe Director of Education,
Old Secretariat,
Delhi-54.

rough
Directorate of Education.

OA 1318/QQ

< . .Respondents, ^
.  ' '-• ' "f5"nA,

*■ *• -* it* 1 i'Vf ..L ■ T -'•T 1 • ■ *

?To Wakash-K/o.WE-eze Nangal Raya. .U;,-
New Delhi. o "if

Vers
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Govt. of NCT of Delhi through
Director Education
(Old Secretariate),
Delhi.

Deputy Director of Education,
District South, Defence Colony,
New Delhi.

OA 1031 of l???

Smt, Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-13^ Vijay Nagar, kampur Road,
Narela, Delhi-':^O.e

Versus

1  . Government of NCT of Delhi through
its Chief Secretary,
5, Shamnath Marg Delhi,

2. Director of Education,
Directorate of Education,
Old Sectt. . Delhi,

Deputy Director of Education
(North.West District)
Hakikat Nagar, Delhi,

Principal,
Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.

Its.

~ St.

-r --

J. -1

.  . . Respondents .

1)".:2W

i  4 . i Applicantvs^r^

vv:;;

I
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. i . .Respondents

OA 787/99
•-wl.

Miss Mamta Ahuja
Ex, TGT Delhi Admn.
R/o J-n/71A, Rajouri Gafden,
New Delhi. a  ' ■■■:; ...Ai^|6anlgigp^^

.-5V

Versus

Govt, of NCT of Delhi,
through its Chief Secretary,
5, Shamnath -Hahg, - Delhi, -/a r -

OA 998/99

Director of Education,
Old Sectt, , Govt, of NCT of 5«
Alipur Road, Delhi.

'A> TS^

.  . . kespohdehts
mrnAms

Rajesh Khaneja s/o A.C,Khaheja,- r
r/o 5D, Ravi A'ppts. ,
Vikaspuri, Delhi,

Bimla d/o Kah^h"Singh,
r/o F-IOB/l r Sadh Nagar-IIi
New'Delhi, —
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A.

.•♦Tr-*--.: ■

6.

7.

8.

^  9.

10

1 1

12

13

15,

1  .

Shashi Gangwar d/o R.S. GangWark
r/o 85, Sahyog Appt. ,Mayur.Vihar,
Delhi.

Ruchi Jain d/o K.S. Jaln»
r/o A-A-59, Sector 16,
Rohini, .speihl i - :

Monika d/6" Kuldeep Ra
r/oM-lAB Meterological Comple,*,
Lodhi Road, New Delhi.

Net Ram s/o Bansi Lai, - ■
r/o K-386, Mangolpiiri,
Delhi, " j;-.

Anju Bala w/o Raj Kumah.vSethl'i^;^;^^^
r/o A-55,"Gulab Bagh, Mph>n GaKjded^'^^^

vS

Uttam Nagar, New Delhii-^sr---
■  ■

Mam ta Sai n i d/ o S, . C Sai^^>
r/o A-229, New Ran jeet-N^aVV
Near Satyam Cinema, Netf^DelJhl)

Vandana-Garg w/o Diwa..
r/o 1/225/9, Chiran
Sadar Bazar, Delhi Cahtt
New Delhi.

Kukhtar. Ali s/o Failjdar
r/.o E-52, Jamia Nagar, New Delhi.

Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman,
r/o 20 Gafoor Nagar, Jamia NaQar,
New Delhi.
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Sushila Devi d/o Rameshwar Dayal Sehrawati
r/o B-6/31-32, Sector ho. 7,
Rohini Delhi.

Sonika Dudani d/o Ramesh Dildahi,
r/o 128B, Sunlight Colony,

'  ... y..

Ashram, DDA Flats, New'Delhi. ,

Dinesh Kiimar s/o Vijehdeh kliniarj
r/ol 7/17, Yudhishter Gali]
Vishwas Nagar, ShahdarajiDelhif'

-on:
• .-r.. - .-t'

;v- Hr:
St.

'• * *■ • " ' *

Samina Begum d/o Syed Riissaih, '
r/o 192/2A Zakir Nagar, --Ndw Delhi, AppilM|^^J
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Versus

Govt. of NCT of Delhi,
through" Directoh of Bduca
Directorate of Education
De 1 h i. .bijRifj.
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OA l?'^6/99

!  .

2.

3,

4.

5.

6.

7.

8.

9.

10,

11 .

12,

13,

U,

15,

s

Miss Shalu Sharmad/o B,D,Sharma,
r/o 1/772, Rishi Nagar,
Shokur Pur, Delhi.

Miss Geeta Bhardwaj d/o Chaibrptif
r/o A-56, New Friends Colony
Mundka, Delhi.

Vr-t->-r.

•^5 n

-T

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21/65, Old Rajinder Nagar,
New Delhi, ^  : ft

Mrs, Manju Rani Sharma w/o Ram Dhan Sharma,
r/o 10196/3, Jhandewaca Mandin,
Paharganj, New Delhi,

Miss Asha Kukahi d/o Harish CHfihder,
r/o J-19/A, Ramesh Nagar,
New Delhi, r

Mrs, Usha Kumari w/o Harish Chanderi ,
r/o J-19/A, Ramesh Nagar,
New Delhi, ~

Mrs. Shakila W/o Naveen
r/ol B-78, Sharda Pu
New Delhi,

Mrs, Savita Dua w/o Mr, Sahie^(/-Di]aV''-'
r/o 28A, Kalkaji, New Delhi, " .:

t

mil

Sonia Mehandiratta w/o Vihod MeHandlfattav
r/o A-2/32, Rajouri Gardeh, -i/. --
New Delhi, yiy . ■ y

Reena Malawliya w/o H,L,Malwll^a,
r/o 98, Premgali No, I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B,No, 7, Q,No, A,
Type-Ill, CRPF Jharoda Kalah,
New Delhi,

Anupam d/o .loginder Kumar
r/o N-556, Sector 9,
R,K,Purani, New. Delhi.

Pratibha Chahard/o Sher Singh,Chahah,
r/o Type Ill/AO, North West,
Moti Bagh, New Delhi,

Jay Krishna Jha s/o S.Mahahth Jha,
r/oShri Lai Bahadur S.S.Vl'iV-
Dyapitha. Katwaria Saria,
H.S.R, No, 33, New Delhi •- (nWC-'

!;(w

Raj Rani Dua d/o Ishwar Dutt Dua,
r/o 49/3B, Sector - II, ,
DIZ, Area, New Delhi,

T  7
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19.

20.

21 .

22.

23.

Rue hi "5 "foshi d/o D.C.Joshi.
!'/o A9.'5P, S8Ctor -II
D, I . Z.Area, New DeIhi,

Mstiju Sha.f^me w/o Ashoh KUmar Mudgal,
S/o 57, Vishal Colony, ... . .
Nai Basti, Nangloi,NewjDelhi.

Irsdu Chowdha.r-y d/o C, Chowdhary
TGT (HindiO. 6.B.SS?, U
Mangoluur i.

Veena Rani r/o Vasant Kunj, New Delhi.

Daruhshan Khan s/o Mr. Salamat Khan,
.Asstt. Teacher, RVS. R.,K. Puram.
Sector II, New Delhi.

Miss Meenu Bhagat d/o C. L. Bhagat
r/o A-22, M.I.T. Flats, Phase-I".
Katwaria Sarai, New Delhi.

Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidya,oeeth, New Delhi *

Rajni d/o Milkhi Ram,
r/o H.No. 30, Sawan Park,
Ashok Vihar-III, Delhi.

.Applicants

Versus

Qovt. of N.C.T. of Delhi through

' ' SecreLary Education-
GoVt, of N.C.T, of De 1 h i ,
Old Se-oretar ia t, Delhi.

-• Director of Education,
Govt. of N.C.T. of Delhi,
Old Secretariat, Delhi ,

OA 1 3 1 h; /qo

. Respondents

A.

5.

Ms. M'jkesh Kumari d/o Shri J. N. Sharma-
r/o V-18 5/5, .Arvind Nagai',
G h oi" ! dc . Ds* 1 i n

Ms Raju Malhotra d/o D.L.Malhotra
r/o 03A/101C,Janakpuri,
New De1h i.

Ms Monida Wadhwan d/o R.K, Wadhawan,
r/o 190. Rameshwar Nagar,St,No. 5
.Ayadpur, Delhi.

Ms Hemanti w/o Pradeep Kumar,
r/o 8-7, Ayur Vigyan Nagar,
Delhi.

Ms Ar-Taria Gauba w/o C.S. Gauba
r/o 18-C. MU Block. Pitampura!
Delhi. ^
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Ms Hemleta w/o Vidya Bagar,
r/o WZ-A3E, Poss i r:gi pur i
Janak.Duri, New Delhi.

Ms Rajwanti w/o Mehr Singh,
r / o MIG 1 9 2, P k t .A. 3,

-Sector 8, •lRofeinL»L^^:%V-^

^!^n6d ~K I
T r / o B - ? 2 <!», 'Ja h a n g i r p u r'i , '

D e 1 Pi i

9.

10.

t;

Dinesh Kumar Jha s/oH.B-Jha^
r/o 193E. . Sector IV,
Pushp Vihar, New Delhi.

Ms Sumal Lata d/o K.S. Bhardwaj,
r/o village Mubarak.pur Dabas,
P.O. Ramikheda, Delhi.

versus

. . . . Applicants

V

Govt. of NCT of Delhi through

.The Director of Edacationj
Old Seott, <.Delhi.

O.A 1020/99

)  . Smt. Meena Kumari,
TGI (N.Science),
G.B.SSS K-II, Mangel Puri.
Del hi .

Smt. Savita Dabas
TGI(N.Science), SKV,Mundka,
Oe1h i.

. Respondents

Smt. Sunita Tyagi,
TGI (Hindi ),SKV. Mundka^
Del h i

Miss A 0. 3 u A r' y a i
TGT (Maths); SKV. Railway Colony,
Tughlakabad, Delhi. Ann! i rsnt-c

v.' o fc! I

Go\'t. of NCT of Delhi thr'ough
Secretary,
5; Shamnath Maro. rio i

n i r o r t; r> r o "p E d U C 0 t 1 O H

Directorate of Ed-jc.atic>n,
Govt. of NCT of Delhi,
5, Shamnath Marg. Delhi.

^.-Donuty Director,

Directorate of Education,
,_£ovt.. _of NCT. of Delhi, . .

5, Shamnath Marg, Delhi.
V  '

"ITes POT! dents

1  i
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II

Ms Veena Kumari w/o SuKhbir Singh Dagar .
R/o A-1B/25A. Paschim Vihar,
New Delhi.

Ms Farina Sharme d/o N.R. Shsrma,

r/o B-170, Derawal Nagar,

ipp^;WQCie;i^Q^n,>^J)^

u  r^a poor d/o-^ Kr i sfian
r/o C-B/'iPlA Lawe^'ence Road,
De 1 h i.

1

n'

-.r-

..- --

4: Ms Geeta Devi w/.o Surender kaushikj
r/o A.-^/22, Sector IV. Rohini,
Delhi.

Ms Anita Sethi w/o Sandeep Sethi,
R/o A-1?, Kirti Nagar,
New Delhi.

L-

ih.

-Mona Meh'lawat d/o Ajit Singh Mehlawat,
-"-ArT/o 1 989, Ganj Meer Khan,

- oDaryaganj, Delhi.

Ms Anju Sharma w/o Rajiv Agnihotri,
.  R/o.132» /Vidya Vihar, Sector 9,
f?ohini ,-^{©e^l.

Ms Dimple Prasad w/o Ashok Prasad,
r/o 18, Qangotri Appt., F-Block,
Vikaspuri, Delhi. Applicants

>-■ ■-

Ver s us

OA

.1 ' ■

Gov't. of NCT of Delhi through
The Director Education,
Old Secretariat, Delhi.

!033/99

Sunil Gaur s/o Shri I.S. Gaur,
r/o U 46, Gautam Colony,
Narela Delhi.

Seema Mann d/o Shri V.P.Manr!,
r/o A 20, Kewal Pa.^k Extn. ,
Delhi.

Responden ts

.  . Applicants

1  .

Ver sus

Government of NCT of Delhi through
its Chief Sec!"etary,
5, Shamnath Marg Delhi.

Director of Education,.
Directorate of Education,
Old Sectt. , Delhi.

Deputy Director of Education
(North West District!

_Hakikat Nagar, Delhi.



a

A.

12

Principal,
Sarvodaya Kanya Vidayalaya,
Kutub Qarh,Delhi - 39.

"•^.1

w :5.

6.

?,

8.

1 0

W? Neena Mittai w/o D.K, Mittal,
R/o 302, Anupam Apartments,
East of Arjun Nagar, Shahdara,
Delhi.

Ms Sadhna Sharma w/o H.C. Sharma,
r/o 2A, Vijay Block.
Laxmi Nagar. Delhi.

Ms Geeta w/o Pawan Kumar.
r/o BE 22. Shalimar Bagh (West).
Delhi.

Raghvendra Prapanna s/o Awad Kishore Mishra.
r/o 239, Bharat Nagar., Delhi.

Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,
r/o )22-A/lO, Gautam Nagar, Ptew Oerhi.

Ms Alka Dayal d/o Padam Dayal.
r.'o C 11/159, West Enclave.
Pitampura,; Delhi.

Ms Kamlesh Sharma w/o Rajesh Verms,
r/o H-367. Nanakpura, New Delhi.

Ms Umesh Lata d/o R.R.Aggarwal,
r/o 256-B. St. No. 2. Bhola Nath Nagar,
Shahdara, Delhi.

Ms Rajni Kumara w/o Sh. Vikas Kumara,
r/o II-G-72, Lajpat Nagar - II,
New Delhi.

Ms Harmeet Kaur w/o Bhupinder Singh,
r/o 2024. Gulabi Bagh,
nelhi. Applicants

versus

Govt. of N.C.T. Delhi through

The Director of Education, Delhi
Old Secretarriat, Delhi. .Res pendents

OA en / 99

!.

2.

3 .

ti"--

S.mt. Parveen Bhardwaj,

r/o 339, VPO Nangal Thakran. Delhi.

Smt. Babita Sharma,

r/o 231, Katewara. Delhi.

.Km Savita d/o Sh. Mahavir Singh.
195.. Kamardi Nagar, Delhi.

J/ejr«SJJLS_

,  . . Applicants



4. .-L:

,-l,-

^  ■ ■'-: "..-■-Mr-

)3

.7a
■AiJ.

rr^- W

Q
1  . Government of NCT of Delhi through

its Chief Secretary,
5, Shamnath Marg Delhi.

Old Sectt, . Delhi.

Deputy Director of Educetio;r
(North West District)
Hahikat Nagar, Delhi.

-'n.;

Iri

1 "n

OA 898/99

1 . .,1

Icr- •

2.

A. -■

5.

Ms Hem Lata Jain d/o Sh. J^B^Jain^
r/o C-4/129-30, Sector 6, Rohini,Delhi,

Renu Singhal d/o Shri S.K«Singhal^ -
r/o 120, Bahubali Enclave, Delhi,

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
New De 1 hi

Shri Satish Kumar Yadav s/o S:h, Attar Singh Yadav
r/o H.No. 94/2, Gali No. 14, Libaspur, Samaipur,Delhi
Sadhna Mehra d/o Sh, w.M.Anand,
r/o 4/324. Bholanath Nagar. Shahdara.
Delhi.

Sapna Jain d/o Shri S.P.Jairi.
r/o X/2362, Gali No. 1 1 , Raghubirpura-II,
Gandhi Nagar, Delhi.

Rajni Saini d/o Shri R.S. Saini,
r/o A-1/266-A, Uttam Nagar, New Delhi.

Poonan! Tanwar w/o Sh.Yoges'^ Vernra,
r/o RZ-42, E Block, Kailashpuri,
New Delhi.

Mamte Yadav w/o Sh. Munish Yadav,
r/o 3173, Barwala Chowk,
Pahari_ Dhirej, Delhi.

Kamlesh Devi d/o Sube Singh,
r/o village & PO Majra Oabas,
Delhi.

Versus

Govt. of NCT of Delhi thi-Qugh

The Director of Education, Delhi,
Directorate of Education.
Old Secretariat, Delhi.

Applicants

Respondents
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(A

Hi 779/99

"2.

6,

1.

8.

• n

1 1

(7

Pr i.;ir) novi, d; o Sr.. Rsni Chsfid?!' ,

r/o WZ 63^-A.. Medi Pur . Village New Delhi

■ ZTaiis t^lRam^^/o .rsh,. n tt,« ----:j
Ir/o •F-%G.I-^au "Wagari^ieW "6eltii: c*. . ~'''

i n c; hUrn a Rani d/c Sh. Our ga
t  '' r ̂ Q K h a S 1 c' P a! U !T{ e Tl t- ̂ .

Gagan Vihar Extrr. Delhi;

Sunita Bhambaui w/c Rajiv Bhambaui,
d/o L-1/175-B, DD.A Flats, Kalkaji,
New Delhi.

Sandeep Kumar s/o Sh. O.M. Sharma,
r/o B-639, Sudershay Park. New Delhi.

.-.Geeta Rani w/o Rahul Kumar Singh,
r/o E-599,West Vinod Nagar, Gali No. 10,

.  New Delhi.

Neeraj d/o Shri B.D.Sharma,
r/o House No. A13. Sector 9 R.K.,.Puram,
New Delhi.

Shalini w/o Sanjeev .Aggarwal,
r/o C-3/22, Janakpuri, New Delhi.

Uma Prakash d/o Shri Rangaswamy,

r/o C-2/78, DD.A Flats. Kalkaji, New Delhi

Kusumlata d.''o Shri Manwar Singh,

r/o RZ 126/A, Puran Nagar, Palam Colony,
New De1h i.

Kail ash Vati w/o Nunesh .Kumar ,
r/o T—498/0, Kotla Mubarikpur,
Gurudwara F-ioad, Kherpur, New Delhii.

Su.rneet Kaur w/o Sh. Marpreet Sinoh,
r/o 17/9, Punjabi Bagh, New Delhi.

13. ^|Tarv'inder Kaur w/o Chanpreet Singli,
•r/o A-2/126, Janak Puri, New Delhi.

14. Sunita Sharma

W/o Shri Joginder Sharma
R/o 2/152 Subash Nagar,
New Delhi.

15. S o n i a G o y a 1

D/o Shri R. K. G u p ta
R/o BA-124A Janakpuri, New Delhi.

16. Seems Arora

D/o S.C. Arora
R/o L-52 Sarojininagar,
New Delhi.

17. Sunita Vasishtha

W/o R.S, Vasishtha

R/o WZ-3? Shadhipur,
-■ New Delhi.



/5

DsTiO

Shri La jpat Rei Oang
R/o 569/?. Subash Naga^ . Gurgaof..

Sunita Saini _ _ _

-  ..W/oStirl Rani:/GoP3^-

7f> fi^enaLsh^ wudgal
Q/o Shri M.P. Muddgal
R / o 1 ^ H 9 / 1 8 6 , St. No. L. . _
Durgapuri Shahdara, Delhi^

?i . Kumkum
W/o Shri R.S. Gupta
r'/o s/ 895 D, Mehrauli,
New Delhi.

72. Babita Bhardwaj —
D/d Shri S.C. Bhardwaj : i,r
r'/o A-16 Chatterpur Enclave, Phase-II Mai-dangarhi,
New Delhi.

23. Kusum Devi
"V w/o Mukesh Kumar

R/o A-40 Rama Park,
New Delhi.

29. .Aneee .Ahmad
S/o Mr. Ataullah
R/o A-29 Qali No. 1 »
Gaiioa Vihar ,
Delh i -99.

Z5. Bhim Dutt Bhatt
S/o Nr . P.D. Phatt
p'/n 47/12 Sector-I Pushp Vihar, New Delhi.

?.=. Aashu kaushik d/o Jagdish Chand Kaushik
R/q 598 Village arrd Post Office Bawana

77 Poonam Sharma w/o Shri Rajeev Bhardwaj^
■ ■ ■ p/o n-3 Police Lines Kingsway Camp, Delhi.

Versus

c. nn 1 i ca n t s

Qovernment of NCTD through
Qi rector of Education,
Directorate of Education,
Old Secretariat,
De 1 h i .

Respondents

O.A 8 30/99

2.

2.

Miss Sunita Devi d/o Raghubir Sing^!,
r/o 72. Kavita Colony, Nangloi»Delhi.

Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6,
Rohini., , Delhi.

-^aiS^aty^XTma'r/TXaJ. ama n ..L a 1 Oa i R;
r/o 06/9, Yamuna vihar, Delhi. _ .

I  ,,



wrIW-"--, -fr-Tv^ ^ .--.T^ - .?

fsjj
wi s i" e«?ns Bora d/o L2■''risn Si r15f' ,
r/o Q. No. ^56, Typa-I. Gulabi Bsoh.
no 1 h i

S. Mrs. Pir: f.y Yadav d/o Sn. Tulsi Ram YadaV;
,5 .post TGT Hindij^^School 6BSSS, Keshaypur^. No,.],

'..^iLNew '0(?Thl

c.

1.

Mrs7 Suman Grover w/o Sanjiv Grover,
r/o Houso No. BA-&9, Sr-aiirnar Baoh.Dalhi

Miss Rachna Sabbarwal d/o Sh. K,K.Sabbarwal,
r/o House No. 36, Sanskrit Nagar, Sector 14,
Plot No. 3, Rohini, Delhi

rt. Ms. Deepsikha Aggarwal d/o Sh.Sushil Aggarwal,
r/o 1 157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.

<l Samar Jahan d/o S.Tanwi Ahmed,
ro 1 157, Jaman Street. Panjabi Pathak, Ballimaran,
Delhi.

Jo. Raj Kamal s/oRam Phal Singh,
r/o D-12, Jyoti Colony, Loni Road,
Street No. 8,sShahdara, Delhi,

I/. Archane Singh d/o Sh. S. P. Singh,
r/o D-703, Saraswati Vihar,
Delhi.

(2- Mrs. Shakuntla Yadav w/o Mr. Sunder Singh Yadav,
r/o H.No. 28, Village Saidulajaib, PO MehrauJ. i,
New De 1 h i.

/i. Vanita Kumari d/o Ram Kishan,
r/o 128, Pocket A-3. Sector 5. Rohini,
New Del hi.

/4. Mrs. Pa.wari Lata Joshi w/o Sushil Kumar .Joshi
r/o B-2.A/42. Janakpuri,. New Delhi.

/5". S lie; ban a Khan w/o Sh. .As lam Khan,
r/o 591/18, Zak i t Naga r New De 3 f 1 i

Raj Bala w/o N.S.Saini,
r/o WZ-B, Plot No. 79. Hari Singh Park,
New Multan Nagar,New Delhi.

/~). Clameritina Jeremiaii w/o Mr. Prince Jeremiah,
r/o GH-13/684, SFS Paschim Vihar , New Delhi.

Versus

Govt. of NOT of Delhi through
The Director of Educatiori,
Directorate of Education,
Old Sectt, , Delhi.a

.  ••'•'pplicants

.Respondents
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1. Mrs.Madhu Bhatt w/o

Bh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G.S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 6f,LuxiTii -^artments,
Sector-9i Rohini, Delhi.

2.Mrs.AnJu Sharma
v/o Sh.Pramod Sharma,
Aged 30 years.
Post TGT Hindi
School S.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi.

3. Mrs,. Bhramri Bhardwa J
w/o sh.Abhimanyu Bhardwaj,
Ai.e6 27 yrs.
Post T.G.t. Natunal Science.
School G.B.S.^.G Block, Saket,
R/o 295, Laxmi Bai Nagar,
Mew Delhi.

4. Darshna Kumari
d/o Sh.RamJi Lai
Aged 23 years.

Post T.^i.T(s.S.)
School Govt. Secondary School Vijay Park,
Maujpur, Delhi.

Rohini, Delhi-85.

5. Kavi ta
d/o Sh. Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -II,
N.Delhi .

R/oD-7iB, Yadav Nagar, Sameypur,

Delhi .



, Banvari
ch nadhey snyam

post TGT san^ri^ SchoolJ.s;rr»"»sr»"- «»"•
R/cShlv Shakti^n^'J^^^Jla.'"'
PreKlaap>»- Bangar,

ss I'sSfe.
ochoolSahangirpuri
R/o Village^^^e.*
P,O.Palia,Del^'

/^ed 27 yrs*
Post ;^andvas, Delhi,

Delhi.

q  Heelima Ti«arl -V®
Aged28yrs.

post T.|-J-^"|'Si^npurl C B^oc^.So^cl^S.K.V Delhi

-lO.Shabnam
vj/oRaOpal

^-^"^•v-KsT^l'lBryapur. Del-^'
school noTht,

^q..3. xsh«arColon,.Ba«a„a.Balhi
"•XrtS'thBl^ali.

-H..
schoolShahdra, Delhi.
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Mpgnu A 1 k'uinsr

Sife of Shrx ! T.G.f-(S^^Hklan. Delhi.

Ha^ar. Delhi^.

vanish a .

■  «. 5'"? "'S^bS: «'.'*™;V.!'*"' "'"'

irlS^Hl^afa: raxfl%"a^h. .e« Delhx.
16. '^"/^Pf"^+o"^qh"'A3i^ Prasad Jai"»

d/o Late Sn. w
Age 30 Y^^'' c- q Hastsal. harden, Ne^' Delhi.ifo^ffiU^Dfc'-irArea. Ralourx Garde
pratibha Mehta, [SahaniU S.K..Sahani,

S/o"s^i"v!p. Singh, (Social Studies). ^
n "g'g's Ts.: s'.S: Block. Pltam ma. Delhi^
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—  -S' 20;;" Sarika " "V ''"V

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,
Delhi.

•

21. Mrs. Arabika sharina
W/0 Sh, Pawan Sharnia
Age 7-i Post. TGT
School GBSSS Nangal Thakran
Delhi-39

22. Srot. Suniti Nayyar
-  W/O SUnil Nayyar

Aged 33 years Post. PGT (CctniTjerce)
School :GGSSS Dishad Garden
R/O D-11 Jlwan Jyoti Apartments Pitam pura Delhi

23. Me-na Arora,
W/O ved Prakash
Age 40 years POST .TGT (Hindi)

School. S.K.V. Punjabi Bagh
1S59 OutraB Line Kindway Camp Delhi

New Delhi.

2 4. Rishi Bhushan Sharma
S/i) Sh. K.C. Sharma

Age; 29 years Post. TGT(Sanskrit)
School. BGSSS Rajnagar IlPalaniI

vv

R/D w8-5. Gali No. 8 ,Sadh Nagar Palam colony
New Delhi.

25. Meenu Sharma W/D DhiraJ Sharma
Age; 29 years POST. TGT (Sanskrit)
School. G.SSS Sriniwaspuri New Delhi
R/3 SB Pkt, Dilshad Garden -Delhi-95

26. Anjan Gulati
W/6 Sanjay Bathla,
Age* 29 years POst. Assistant Teacher ,
School .SKV Mata Sundari Road, !

B-68, Double Storyed Ramesh Nagar New Delhi-15.

27. Anita Devi w/0 Sh. Gajender Singh

Age* 33 years POST.PGT("indi)
School. SKV Hari Nagar Ghanta Ghar

R/D WZ_i01/13,Mohan Nagar ,Pankha Road
Lane No. 5, New Delhi-46

28. Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi. ,

29. Abha Kiran Taneja D/o K.R. Taneja '
R/o D-169 Ashok Vihar Delhi.
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rUr^'^ v/o Arun Kumar,

foB°t ?.a^5!'(EnBUB|f
^  . - V v.H BlOCHi

;-^0
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1 0

J  (

Kiran Dabas,T.G«T«(S.St»)f Walan
G.G.S.S.S,, Dichaon Kalan,
n/o. Sh.Randhir Singh,
r/o. RZ-G-26, Dharampura,Najafgarh, New Delhi - 43,

2, Rashmi Sahni,
T.G.T.(Science),-
g/o. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92,

3. Promila Bhardwaj,
T.G.T,(Maths),
G.G.S.S.S., Ujwa,
w/o. Yogesh Kumar,
r/o. House No.160, „ n n

Chowk, Village 8. P.O.,Bhaiyo
Mitraw.

4. Alka Goel,
Asst. Teacher,S.K.V., Mehrauli, New ^lhi-30,
D/o. aioNanakchand Goel,
r/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44.
Sarala Devi,
P.G.T.(Hindi),
G.G.S.S., Bijwasan,
D/oo a^.Ramchander ,_u
r/o. A-80. Dharmpura, Najafgarh,
New Delhi - 43.

6. Seema Rani,
Assitt. Teacher,
S.K.V., West Pai^ Nagar,
D/o. Sh.Jagdish Chander,
r/o. 257. Kacchatihar,
New Delhi - 18.

Raj Bala, t
G.G.S.S.S., No-3,
Najafgarh,
D/o. Sh.Narain Singh,
r/o. WZ-8, Flat No-79,
Hari Singh Park,
New Muttan Nagar,
New Delhi - 56.

/
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72

X'

Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitcunpura,
New Delhi-32,

Meenu

D/0 Shri H.R.L. Nanda

R/O B-1/548 Janakpuri,
New-Delhi-58.

10. Sangeeta Rani
D/o Shri S.P, Sharma

R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

11, Mahesh Pareek

S/o Shri K.C. Pareek

R/o 32 Maidan Garhi,

Nai Basti, New Delhi'-68,

12. Pramod Kiimar Madeshic

S/o Shri Ram Madeshic

SnSer'^^uri^^*^^ Nagar,
New Delhi-12,

13.

14.

Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar

Delhi Cantt.lO.

Dharm Chand Sharma

S/o Shri Mathra Dass

R/o Sector VII/1094
R.K. Puram,

New Delhi.

15. Indu

D/o Shri Madan Singh
R/o B-t, Quarter-2, T-4,

C.R.P.F.
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v./

A A Ush a \

-•r*l s^slt^ttejafgaxh No.2.
c^'lei Pal Singh,

R/o". f-3/"-Pollc8 colony,
A

Kumar, „ c q q
?T.?.(Skt.), G.B.S.S.S.,
Chhawia, cinnh
s/o. Sh.Hukam Singh,

!?•

s/o. Sh.HuKam

"T.'aU ^NevToelhi - 59oUttam Nagar,

krijini Naglx. Nev, Delhi..
-  / nrX T .

Ocii vj

l^/V. "21^; Netaji Nagar,
[sjew Delhi*

"S/ol^^'^lBafrirsfngh Thakur.
R/o ER-23, Inderpuri,Sl^-D^lhi I1IO 004.

/

iP^ Neeru Sharma,
No-1,

^oi r-
Mew Delhi - 18.

21. Poonam

0/o:^:Satya Kumar,
lots-N. Sec tor-IV,^i°;vlfar"'Ne« Delhi - 17.

"• r.rT.tHfndf); G.B.S.S.S.,

03 Laxmi

'  IfB-.I-.ifslf lUl Nagar.
Mansarover Park, snaaaa

Contd<



,  V,

24, Anita Sharma*
T.G.T.(English),
G•G oS*S«S»,
Badarpur No-I,
D/o. Sh.Shyara Sunder,

^  R/o. HR 18/5

28. ^anita Kumar,P.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-11,
D/o. Sh.Ramkishan, , + a ttt
i/o. House No-128, Pocket A-III,
Sector - V, Rohini.

26, Shashi Bala, ^ ̂  - cT.G.T.(Hindi), G.G.S.S.S.,
Begampur,

B/o. Sh.S.L.Tokas,
R/o. 401 , Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67.

27, Mridula, ^ n c c q
T.G.T.(Hindi), G.B.S.S.S
Palam .

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhio

•»

28, Karuna^arma, r n 5 S .T.G.T.(English), G.B.S.b.,

W^^^k.Manoj Kumar Siarma,
R/o. S-2, Param Purl,
Uttam Nagar, New Delhi - SV.

29o Abdul Hantaed,
T.G.T.(English),
G.B.S.S.S., Ghitorni,
S/Oo Sh.Abdur Rasheed,
R/o. 299, Street No- Iv,
Zakirnagar, New Delhi -

30. Urmila, x cjp,G.T.(History),G!Co-Ed.
S.S.S., Pandwala Kalan,
W/o, Sh.Dilbagh Singh,
r/o. E-I, Nawada Housing Complex,
Delhi.

I
i
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U\

V-

'i\ Geeta Rawat»
®  T.G.T.(N.Science),

n'/^'^^'wanwar Singh,
R/o'. Rzl726/A,
Palam Colony, New Delhi.

32 Shakuntla Devi»
V.I:V.Co-Ed, Mundela Kalan,

-  l^°o: f5i®A'^"odfS'colony,
Najafgarho

?f/"^il?emdef Dhillan,
?lrtarchawK?Deihi'couit - 10.

xtaSuMatfai, S.K.V,N0-2,
l^t'^h.Dhara Singh,
R/o. J/B-14-D., L.I.G»»

'  Flats» Maya Puri

3^- f"!?.ratht5. S.K.V.NO-I,

g-r&ii.s*-'"-"'''' "•Rohini, Delhi - 8ho

?!LT?(Hinfi)rG.B.S.S.S.,
Kaianipuraf

s/o. S.C.Sharma,
r/o. House No-202,D/SoWelcome Phase-III»

37.

Kidwai Nagar, NoJ2,
New Delhi,»

R^o* ^2389 i Netaji Nagar,
New Delhi^ - 23.



38, As ha Rb, ni
d/o Shfi D.'P, Yadav
r 0 3 i d 01"! t. o t M u 3 0 No. A A .
Oa.ulat Pur ,

Na jaf gai'h.
Mow Delh i .

. ,.Applicants

Versus

Covt. of N. C. 1 . of Del I'll

tfirougfi f.hp Director of Education,
n i r e c t. o i " a t e o f E d u c a ion,
01d SQcretar 1at,

Do I !'i i.
,Respondents

(Sh.K,N.R.Pillai. counsel for applicantsin OA-75A/99,
R 7 7 / 9 <1 , 8 9 A,/ 9 9 , 9 0 8 9 9 , 9 53/99, 1316/99.

Sh. S.K.Siriha, counsel for applicantsin OA-779/99,
73 0/99, I 7 a 6/9 9

Shri K.P.Dohare, counsel for applicants in OA 787/99.

Shri M.K.Gupta, counsel f'or applicant in OA 1A15/99,
9 9 8/99, 898/99, 862/99, 830/99.

Shri Deepak Bhardwaj, with Shri Bhaskar Bhardwaj,
counsel for applicant in OA. 81 1/99,1031 /99, 1 033/99

Ms Raman Oberoi, counsel for applicant in OA 965/99

■Sh. P. S, Ma he n dr u proxy for Sh. D, S. Mahendru, counsel
for applicant in OA 1017/99

Shri Sanjay Sharawat, counsel for applicant in OA
1020/99

Shri Surat Singli counsel for applicant in OA 1318/99

Applicant in person in OA 801/99

S1' I ! ■ i V i j a. y P a n d i t a,
counsel for respondents in all the O.As,

ORDER

by Hon ble Shri Kuldip Singh, Member (.J)

! , Since all the OAs involve common points of law

and facts, we are disposing of the above referred OAs by

this comnion order.

?. Brief fact of the case is that Govt. of

M.C.T.of DeUii had a number of .vacancies of Teachers in

different categories iri tfie various schools. Since there
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wa'i a shor tage of regular Teachers the Govt, of NCT of

Oellii appointed'applloants on ad hoc basis and that too

for short periods. The said short term appointments were

c; 1 1 ri r)o.^ ed to b-'-y- au toma tioal i y terinlnated on the expiry of

the per iod specified in ttie appointment letters despite

the Fact that posts remained vacant even after the

te!"ri'! 1 !!a t.io1 1 of teac11ers af?poi111ed ori ad hoc basis.

■P [ji these O.As applicants have challenged thiat the

terrris of stioi't term contracts of service are u.('ijust>

'iriGOi!3cionab 1 e arid agairist tire very letter and spirit of

t.he Co!!s t.! tu 11 '...MI .

V-/

.  In most of tlie cases the applicants' appointment

was to lapse by efflux of time on 31 .3. 1999 and in one or

trik'o cases time period was to lapse ori .30. 9. 1999.

Ar.)!::r] i oa 111s bei ng thi~ea tened wi tti ttie s i tuat,i on tiad rustied

to tills Tribunal for con ti ni.ia tion of ttieir services and

seekirig a stay order ttiat their services may not be

t e r" m 1 n a t e d.

9. These petitions were contested and justification

for appointing teachers for short term on ad hoc basis

has been given by the respondents in their reply. It was

stated that tire decision was taken up by the Government

ill December, 1998 not to fill up any further posts on

contract basis any more as tlie posts will be filled up on

reguIcar basis from the candidates selected by the Delhi

Subor'dinate Staff Scflection Boated (fiereinaf ter referred

to as DSSSB) : It is further stated that it is the

administrative fi.inction of Governmerrt to look into the

iiiterest of '.'.he students as well as tlie necessity fr'^m

time to time.



6. Tt is also being pleaded that the candidates who

are beri.rig e'rirrloyed on contract basis liave accepted the

appointment on oont.nact basis knowing fully well the

ccMiseqrrerice oi" ttie same. Time arid again the bon'ble

Supreme Coui't Irad held that regularisation of back-door

en trai l ts in sei vice is eiripreinissible and tlie Tribunals

a n d C o u i ~ t. s a r e n o t to i n t e r fere w i t the i n t e rim

ai'r'angerrien t and a person appointed to the post as

stop-gap aiTangemen t cannot claim tlie benefit of

'jon 11niianee in service as tiaving been appointed on

I" e g u 1 a i b a s i s.

■  Re joinder- to the counter affidavits have also

been filed by the applicants in which they have

reMtei'-ated t!ie stand taken by ttiern in ttieir respective

OAs.

tiave heard ttie learned counsel for the

par ties and perused the mater~ia 1 on record.

Before considering the rival contentions of the

>-\ , parties, we may mention at this stage that when this

bunch of cases was filed prior to that another group of

teachers wfio had filed a similar application before this

Tribunal and since those teachers had been able to reach

this Ffslubunal before the expiry of the contract period

so an interim order was passed in their cases and

status-quo was directed to be maintained, In the present

set of applications, the applicants could not approach

the Tribunal before the expiry of their contract period,

Moreover, immediately after the expiry of their contract

period there were vacations in the Tribunal from 22nd
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r-j. March to I'st April, 1999 so these set of petitioners

cou1d appraoch t!ie Tribuna1 on1y after the vacations. In

these cases also an interim order was passed in the

f o 11 o w X! 1 g t e i • rn ̂  •

" A1 ""-.(i iss'i0 3. sfiort. notice on ttio guostiori

of inteI~irn re 1 ief, returnable on 12.04,1999.

Till then, as an interim measure, status quo

In respect of the applicant as on today be

ma intained.

in, Since tliis order in the nature of interim

\^/ measure .was passed after- these applicants have ceased to

be in employiren t with the respondents so they are

claiming pa!~ity with those teachers who had obtained an

order oh similar nature before expiry of their term i.e.

before 3 1 .3. 1 999',

I ! , During the course of their arguments, the

learned counsel for the applicants submittred that these

prrs'.sent applicants are also similarly situated applicants

.  I the applicants were placed in the earlier set of OAs

whidi was decided on ?. 5.99(Veena Anand 8i Ors. vs.

Govt, of NOT of Delh 8i Ors with connected OAs) by

another Bencli oP this Ti ibunal wherein the following

reliefs were granted to the applicants/teachers and their

O.As; were disposed of in terms of the following directions

given by the Bench of the Tribunal:



Ĵ
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(A) Applicants shall be allowed to

continue in the present posts till

regula.! candidates duly selected by

nqqcp./rij" a p p 1" op!" a i t.e authority 'ai e

a \j a i I a \ ? 1 e t o 1 - e p lace the a p p 1 i c a, nts.

V/

( B ) T h o s e s e 1 e c t e d r e g u 1 a r' 1 y s a 11 t i r s t

be posted in the eyis ting vacant

positions and only if enough vacant

p o s t s a r e n o t a v a i, 1 a. b 1 e t It e y s h o u 1 d

be posted against the posts held by

ad hor" appoin j tees, Rep 1 acernen t of

the latter sshould be on the

principle of last come first go.

Tfiose so dis pi laced should be

accoii!ii)odated in vacancies that may

b e €' x i s ting in o t fi e r d i s t r i. c t s.

V

( '. ■ ) T!ie ad hoc app)oiritees shall be paid

miniiTiu.iTi pay in the pay scale of

regular teacliers plus DA in tersnis

of law laid down by Hon'ble Supreme

Cou!"t in the case of Daily Rated

Casual Labourer Vs. UOI & Ors,.

(1988 ( I )SCC 122),

(D) No ad hoc appointee shall be

replaced by any newly appointed ad

hoc employee.

(E) Tliose of the applicants who have

applied or may apply for regular

selection, necessary relaxation in
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age shall be given to the extent of
.■) of set'vice put in byKi0 perioc

> 1

them.

"(F) There

C O S t S 1

ehall be no order as to

12, Learned oounsel appearing on behalf of the
anniin«nt<. submitted that since the present applicants^ f- -

are also similarly placed as the applicants in the case
of Veena Anand a Ors, (supra), they are also entitled to
the similar relief as granted to them. Learned counsel

;u bin it ted tliat the applicants who were, during the
intervening period, not in service that does not affect
the merit of their case and they can also be directed to
be allowed to continue in their respective posts as the
applicants in the above referred judgement.

jq To support their contentions learned counsel for
applicants also relied upon the judgement of Hon'ble
Supreme Court in the case of Girdhari Lai vs. Union of
India which also starts with the following paragraph:

■Tiiere is no dispute that the appellant

Girdhari Lai would be entitled to the

benefit of the judgement of the Tribunal

ii! OA No, 319/85 decided on 2A. 09. 1989?

in Balwant Singh & Orfs, vs. Union of

India if he too was a party therein,

since his claim is identical to that of

the applicants therein. The main

challenge on behalf of tlie Union of India

t o G i r d I t a i i Lai s c 1 a i m i s t h a t I'l e d i d



52

^  not join as a party in that matter and he
aioved the applicant for grant of the same

benefit after that decision in 1989^

h a i ri re'', i red ear 1 i e r " .

A.

! 9 , After rneiitioniong the facts the Hon ble Supreme

C o i ■■ t o b s e I" V e d a s f' o 11 o w s ;

"(l it is appropriate that the Union of

India tree? t all sucli persons alike and to

grant tliern the same benefit instead of

driving each one of therri to litigation in

tlie course of which the Union of India

itself is required to spend considerable

public moriey"

!5, Counsel appearing for applicants also submitted

that since it has come during the proceedings before the

Hon ble tligti Court, that at present there are AOOO

vacancies and DSSSB is also making exercise to fill up

tliose vacancies by a regular manner, till such time the

vacancies aie filled up on regular basis,applicants may
/

)"\ be allowed to continue in their respective posts.

16, Counsel for respondents rebutted the arguments

of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

they will claim a right to post which will ultimately

i  lead to entry ttirougti back door, He fur the submitted

that the pesent applicants cannot claim continunity in

service after expiry of their term specified in their

[-0 3ppQi--]\/0 appointment letters and as such these OAs

s h o u]d be dismiss e d,
. r



,,, are of the considered oDlnion that the
,,„tention of resriondents counsel has no merit and the
p,esent set of aPdUcants are fully covered «th the
^  i-h'- f^n-ordinate Bench of this Tribunaliudnerne!! '... Qiven U; '-nt.-

Veena Anand s case (supra)^ In this regard «e may

also mention that when the Inteim order was granted in
of veena Anand (supra), the respondents had filed

a  Writ Petition befoe the High Court of Delhi for
vacation of the stay, and the High Court had taken a view

i nnrir-iioiiti nriP beca.use
thet the stay granted waa an .innocuoj- -n.

fw ho Fi ll nn the vacancies
respondents were given liber ty to riii c.

i  o af For Hue selection by the
tliroug!'! r egular process i • -. < c.i --

DSSSB or by any appropriate authority to replace ttie ad
„oc teachers, The High Court of Delhi was ihformed that
the v-ocanoies h»<J arisen to the number of AOOO as on
S.,,,999 so the High court was of the view that
nrima-faioe there was a need to continue the services of
the respondents (applicants in the OAs) or some of them
who were still continuing there for the time being.

,r- ■ "

4- V •

During the course of arguments, we were also
informed that exams for various categories have been held

very recently by the DSSSB. Since there are a large
number of candidates, result of the same within a short
span of time cannot be accepted, In these circumstances,
we find that the applicants in the present set of OAs

who just could not approach the Tribunal because of its
vacations should not be denied the relief granted to

their colleagues in the earlier set of OAs in Veena Anand
i Ors, (supra) and if we peruse the earlier order passed
il, the above reffered judgement by a Co-ordinate Bench of

this Tribunal we find that there is no dispute about the
. 1
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facts of the present set of OAs which are identical witf

the facts of the earlier set of OAs which was decided by

the Co-ordinate Bench of this Tribunal. The present

applicants are, therefore, also entitled to the same

relief as granted to the applicants in ati earlier set of

OAs,

view oh what has been discussed a'^'^^ve,

we allow these OAs with the similar directions as given

in Veena Anand s case (supra);

(A) Applicants shall be re-erigaged on

the present posts forthwith till

regular candidates duly selected by

DSSSB/or appropriate authority are

available to repi ac;e the a pp 1 ica n t ;

(B) Those selected regularly shall first

be posted in tfie existing vacant

poi-iitions and only if enough vacant

posts are not available, t f'l e y s h o i.i 1 d

s  ̂ posted against the posts held by

ad hoc appointees, Replacement of

the latter sriould be on the

principle of last come first go.

Those so displaced should be

accommodated in vacancies that may

be existing in other districts;

(C) The ad hoc appointees shall be paid

minimum pay in the pay scale of

regular teacher s pins qa i |-, tersms

of law laid down by Hon ble Supreme
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Court iri the case of

C a s u a 1 L a b o u r e r Vs.

(1988 (1 )SCC 122).

Daily Rated

UOI a Ors.

Mj> No ad hoc appointee shall be

replaced by any newly appointed ad

h o c e m p 1 o y e e.

V

(E) Those of the applicants who have

applied or may eipply for regular

sel6>ctioni necessary relaxation in

age sliall be given to ttie extent of

the period of service put in by

them.

20, The above directions should be complied with

within a period of one month from the date of receipt, of

a copy of til is order.

21 . Tparo shall be no order as to costs.

I

"(KULDIP sInGH)
MEMBER (j)

naresh/

(  S. R. ADIGE^ )
VICE CHAIRMAN (A)
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